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Memorandum from All India C.-
ordinatioll COmmittee of Working 

Women 

3700. SHRI SOMNATH CHAT-
TERJEE: Will the Minister Qf 
LABOUR be pleased to state: 

(a) whether Government have re-
ceived any memorandum from the All 
India Co-ordination Committee of 
Working Women on the 25th March, 
1980; 

(b) if so, t1)~ salient points in the 
memox:andum.; aDd 

(c) the :reactiOn of Government 
thereto? 

'.tHE MINISTER OF STATE IN 
THE MtNlSTRY OF LA.BOUR (SHRI 
T. AN.l'IAH)~ (a) Yes, Sir. 

I I 

(b) The main points of the memo-
randum are as uJld~r: 

0) Security 0'1 Working Women; 

(ii.) t;onttaet w~ and denial 
91 ~~ w •• e tq women lfQr_ 
~, 

(iii) Strict ~ Of 
~w., .. ~ the 

r 

l 

(iv) Implementation of the Equal 
Remuneration Act. 

(v) Provision of Creches whereve.!" 
women need them at the place 
of work or, (olonie~ of employees. 

(vi) ~eductioll of \\IlQrking hours 
of Nurses to 7 hours and increase 
in the number of Nurses in hospi-
tals. 

(C) The memorandum is receiving 
the attention of Government. 

3701. SHRI BRAJA MOHAN 
MOHANTY: Will the Minister of 
RAILW A YS be pleased to state: 

(a) whether Government have 
anY proposal under consideration to 
improve J anakadirpur Railway St~

tion in Puri District of Orissa; 

(b) whether Government have 
stopped Betel leaf booking in the sta-
tion; and 

( c ) i'f so, the reasons thereof? 

THE DEPUTY MINISTER IN '.l'HE 
MINISTRY OF RAILWAYS (SHRI 
MALLlKARJUN): (a) Janakadtr-
pur is a passenger halt station only. 
,At present the~ is no proposal lor 
upgradation/ auementation of existing 
facilities at this station. 

(b) and (c). Being only at passen-
~er half station, no goods or parcels 
bookinJ[ is done at this station. Th. 
question of stopping betel leaf book-
ing there:torp does n'Ot arise. 
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3702. SHRI NA YIN RA VAN!: Will 

the Minister o:t RAILWAYS he 
pleased to state: 

(a) at what stage the ftlat_ 1"8-
~n. JIila~-~ broad 
.. \IIJe _1,,_ ltne is lriq; 
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~xpenditure was incurred thereon; 
and 

. (c) whether Government are aware 
that people in this area strongly feel 
about railway's attitude towards the 
needs of trade and commerce of 
Bhavnagar district by rejecting thls 
Gcheme demanded since 30 years? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRl 
l1ALLIKARJUN): (a) to (c). There 
ii no proposal to lay a broad Ji(auge 
line from Bhavnagar to Tarapur. &> 
far !our surveyS were done in 1953. 
1957-58, 1968 and 1977 at a oost of 
B.a. 13,559, 1,31,000. 71.652 and 
1,06,195 respectively. The Final loca-
tion survey done in 1977 revealed that 
this 149 kms. line will cost Rs. 33.65 
crorel and even with 100 per cent in-
fi~tion of fares in distance, this would 
give return of only 1.7'7 per ~nt 
(DCF). Therefore this was not pro-
<:eased. 
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Demurra,e . Accouated araiDst F.O.I. 

3704. SHRI GADADHAR 5.AHA: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whe1!i:ler Government's atten-
tion has been drawn to a News-item 
in the Economic Times dated the 18th 
June, 1980 that an average of daily 
demurrage of Rs. 16,000 is being ac-
counted against the Food Corporation 
of India; 

(b) if SO, the reasons therefor; 
(c) the steps taken, SO far, for lift-

ing the consig~ent; 
(d) whether it is also a fact that 

some of the ~eat has been damaged ",. 
and pilferred and if so, whether any 
cannivance of Railway Protection 
Force has been found; and 

( e) if ISO, the steps taken in this 
regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLlKARJUN): (a) Yes. 

(b) The det-ention to loaded wagons 
at Rae Bareli was 'On account of diffi-
culties in unloading of wagon!! by the 
Food Corporation of India within the 
permissible 'free time after these were 
p laC'ed in the goods shed sid in, for 
un~'Oading on 14-6-1980. The wagons 
were released by Food Corporation ot 
India on 17-6-1980 after being re-
placed at the goods shed as wanted 
by them. 

( c) The consignments weI'1L taken 
delivery of and req\oved by Food 
Corporation of India on 19-6-1110 
after payin, demurrage amounting to 
Rs. 52,386.60. 

( d ) and (e) . While there was no 
damage to the consignments, a case 
()f pilferage with suspected conni-
vance of Railway Protection Force 
staff has been' r~gistered under Sec-
tion 3 RP (1)P) Act On 15-8~1980. 
Th.:, concerned Railway Protectien 
Force staff have been placed under 
suspension and transferred from Rae 
Bareli. The oSSIe is under investiga-
tion. 




